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AHIfa® =g AR IfereRar A3y
feeatro werfeaeor faumr
SrfergE=T
3 faeell, 22 S, 2017

PI.3M.1976(3).—D 41T AXBR Ieil-dl, JARGSD ©Id, ARG Hadl g 98 [H2raddr I& Jfdd Iy
HRT0T T ITATH 1999 (1999 BT 44) B URT 3 DI SUURT (4) §RT Uad MGl BT YAN PRI gY ARA &

ST03, IRIRY], M1, We—3, SuEs (ii), TN 25 RIAWR, 2000 H UHIRIT 9RA IRAR & AHEING <I1T 31K
NIRRT HATTT D SJFRRTAAT PBI1.AT. 881(37) TRIG 22 RyawR 2000 # F=iferRad iR Hemed &l 8-

Iad ARG H HHIH 2 F 4 AR I Hag vfaftedl & v w HfolRad @ SRiT—

"2, o RE@Hara RiE & qe
siffeww gfeam g (X AT FITSA—TIA A
gfearett, Ui 3 gfafafer )

3. A A el qa
IR T gaid iR (T Hdl Ered—ymRass 11d
I bw, ool @ yfafe )

4. A gy urdf R q
TSI a7 HeRIH, (g ) A TSRS Hed]
Rell, ST U @ gfaff)”

[B14. 26—3 /2013—sTsI-111]

SIell asha], WYa Aled

fewor: g1 ST, R & IIO0d, MEERY, 9RT- 1, Te—3, Suge (i) # drem dwa 881 @) dNE

22 fHawR, 2000 ERT USRI & T off 3R oifow welus SifRgen | &1 3004 (31) IRE 20
=R, 2016 @& gRT favar T
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MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT
Department of Empowerment of Persons with Disabilities
NOTIFICATION
New Delhi, 22" June, 2017

S.0. 1976(E).--In exercise of the powers conferred by sub-section (4) of Section 3 of the National Trust for
Welfare of Persons with Autism, Cerebral Palsy, Mental Retardation and Multiple Disabilities Act, 1999 (44 of 1999),
the Central Government hereby makes the following further amendments in the notification of the Government of India
in the Ministry of Social Justice and Empowerment number S.0.881 (E) dated the 22" September, 2000 published in the
Gazette of India, Extraordinary, Part 1, section 3, sub-section (ii), dated the 25™ September, 2000, namely:-

In the said notification, for serial numbers 2 to 4 and the entries related thereto, the following shall be
substituted, namely:-

“2. Shri Gurigbal Singh Bedi Member
Autism India Today (Representative from Voluntary
Patiala, Punjab Organisation — Autism)

3. Ms. Seema Tuli Member
Amar Jyoti Rehabilitation (Representative of Voluntary
and Research Centre, Delhi Organisation — Cerebral Palsy)

4, Shri Pushp Pal Singh Member
Pooja Sewa Sansthan (Representative from Voluntary
Bareilly, Uttar Pradesh Organisation-Mental Retardation)”.

[F.N0.26-03/2013-DD-111]
DOLLY CHAKRABARTY, Jt. Secy.

Note: The principle notification was published in the Gazette of India, Extraordinary, Part 11, section 3, sub-section (ii)
vide number S.0.881(E), dated the 22" September, 2000 and lastly amended vide notification number
S.0.3004(E), dated the 20™ September, 2016.
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